
 40s

 Onnens,

 Papers  laid

 relation  to  the  State  of
 Kerala.
 [Placed  in  Library,  see  No.

 L.T.—4482/65).
 UNDER  DeLimrTaTion  ComMis-

 SION  ACT,  ETC,
 The  Deputy  Minister  in  the  Minis-

 try  of  Lew  (Shri  Jaganatha  Rao):
 Sir,  1  beg  to  lay  on  the  Table: —

 11)  a  copy  each  of  the  following

 tai

 Orders  under  sub-section
 (3)  of  Section  10  of  the  Deli-
 mitation  Commission  Act,
 ‘1962: —— ——

 Order  No.  13  of  the  Delimi-
 tation  Commission  deter-
 mining  the  parliamentary
 and  assembly  constituen-
 cies  in  the  State  of  Punjab
 published  in  Notification  No.
 3.0.  2152  dated  the  Sth
 July,  1965.
 [Placed  in  Libri.  see  No.
 L.T.-4483/65].

 (ii)  Order  No.  3  of  the  Delimi-
 tation  Commission  determin-
 ing  the  parliamentary  and
 assembly  constituencies  in
 the  State  of  Andhra  Pra-
 desh  published  in  Notifica-
 tion  No.  3.0.  215  dated  the
 Sth  July,  1965.
 (Placed  in  Library.  see  No.
 LT  4484/65] 6  |

 12)  ‘Results  of  Bye-Electiong  held
 between  July.  1963  and  De-
 cember,  1964.’
 {Placed  in  Library,  see  No.
 L.T.—4465/651.

 (3)  ह  copy  each  of  the  foilowing
 Notifications  under  sub-sec-
 tion  (2)  of  section  7  of  the
 Employees’  Provident  Funds
 Act  1962:—-

 (i)  The  Employees’  Provident
 Fund:  (Sixth  Amendment)
 ललसा,  1985.  published  in

 SRAVANA  26,  1887  (SAKA)  Papers  laid  406.

 Notification  No.  G.S.R.  767
 dated  the  29th  May,  1965,

 (ii)  The  Empl  Provid
 Funds  (Seventh  Amend-
 ment)  Scheme,  1965,  pub-
 lished  in  Notification  No.
 G.S.R,  823  dated  the  12th
 June,  1965.

 (iii)  The  Employees’  Provident
 Funds  (Eighth  Amend-
 ment)  Scheme,  1965,  pub- lished  in  Notification  No.
 G.S.R,  824  dated  the  12th
 June,  ‘1965.

 (iv)  The  Employees’  Provident
 Funds  (Ninth  Amend-
 ment)  Scheme,  +1985,  pub-
 lished  jin  Notification  Mo.
 G.S.R.  969  dateq  the  17th
 July,  1965.

 1४)  The  Employees’  Provident
 Funds  (Tenth  Amendment)
 Scheme,  1965,  published  in
 Notification  No,  G.S.R,  997
 dated  the  24th  July,  1965.
 [Placed  in  Library.  see  No
 LT-4486/651],

 (4)  a  copy  each  of  the  following
 Notifications  under  sub-section
 (2)  of  section  4  of  the  Emp-
 loyees'  Provident  Funds  Act,
 1952,  adding  certain  industries
 to  Schedule  1  to  the  said
 Act: —

 (i)  G.S.R,  768  dated  the  28th
 May.  1965.

 Gi)  GSR.  910  dated  the  4rd
 July,  1965.

 di)  GSR.  952  dated  the  10th
 July,  1965.
 (Placed  in  Library.  see  No.
 LT-4487/65).

 Mrmimmum: os  Wacers  (Cextrar)  AmeEnn-
 ment  RuLes

 Shri  D.  Sanjivayya:  On  behalf  of
 Shri  R.  ह  Malviya,  I  beg  to  lay  on


